
NATIO NAL COMPANY LAW TRIBUNAI-
MUMBAI BENCII . MUMBAI

T.C.P No. 908/ (MAH)/ 20 t 7
CA No.

CORAM Presc n t SHRI M,K, SHRAWAT
MEMtsER (J)

ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 05,IO,2O I7

NAME OF THE PARTIES: Mahavir l:xpress l.ogistics

Hitech Engineering Corporalion lndia P\t Lld

SECTION OF THE COMPANIES ACT: I & BP Codc 2016

S. No NAME DESIGNATION SI NATU IIE

SHRI BHASKARA PANTULA MOHAN
MEMBER (.J)

r. +Fr4" Sf&s.i" l6l6tl

ORDER

T.C.p. r{o. 908/r&Bc/NCLT/MB/MAH/2017
1. The Learned Representative of the petitioner is present.
2. For service of the requisite Form No, 5 and Demand Notice the Learned

Advocate is seeking time.

3. Hence adjourned to 17.11.2017.

sd/- '.
Bhaskara Pantula Mohan
Member (Judicial)
o5,10.2017
ah

sd/-
M.K. Sh

Memb€r
rawat
(Judicial)


